(Extract from Haryana Government Gazette (Extra), dated the 315 May, 1988

HARYANA GOVERMENT

FOREST DEPARTMENT

Notification
The 31st May, 1988

No. 2355-Ft-3-88/10152-- Whereas the Governor of Haryana is satisfied that the land
specified below is needed by the Government, at public expense for a public purpose,
namely, for the forest link Road for entrance in Safidon nursery, in Safidon Village,
Tehsil Safidon, district Jind, for which Haryana Government, Forest Department
Notification No. 4891-Ft-(3)-87/19023, dated the 20 th October, 1987, under section 4
of the Land Acquisition Act, 1894 has been published, it is hereby declared that the
land described in the specifications below is needed for the above purpose,

This declaration is made under the provisions of section 6 of the Land
Acquisition Act, 1894 for the information of all to whom it may concern.

The plans of the land may be inspected in the offices of the Sub-Divisional
Officer (Civil)-cum Land Acquisition Collector, Safidon and Divisional Forest
Officer, Forest Division, Jind.

SPECIFICATION

District  Tehsil Village & Description of Field Areain
Hadbast No. Acres
Rect. No. Killa No. Khasra
K. M.
Jind Safidon Safidon, H.B. 111 12/2/2 0-12
No. 54

19/1 1-00

22/2 0-06

Total 1-18

L.D.KATARIA,

Secretary to Government, Haryana,
Forest Department.



